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Qtr, 26Q 3rd Qtr & 24Q 1st Qtr.)

AEN, ¥4 | D.C.I.T., CPC
Rural, AVVNL, Vs. | (TDS),

Colony Kishangarh, Ajmer, Ghaziabad.
Rajasthan.

R T 9./ ShemssmR ¥, / PAN/GIR No.: AACCA 8562 E

areeit / Appellant gaaef / Respondent

TR @1 @Ik W/ Assessee by : Shri Ankur Salagia (CA)
JTSRG BT 3R ¥/ Revenue by : Smt. Rooni Paul (Addl.CIT)

gAarg B IR/ Date of Hearing @ 22/02/2021
IV &1 dR / Date of Pronouncement: 03/03/2021

ezt / ORDER

PER: BENCH
These are the appeals filed by the assessee against the separate
orders of the Id. CIT(A), Ajmer all dated 01/07/2019 for the 2016-17 &

2017-18 (24Q 4th Qtr, 26Q 3rd Qtr & 24Q 1st Qtr.) respectively.

2. The hearing of the appeals was concluded through video conference

in view of the prevailing situation of Covid-19 Pandemic.
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3. Since, all these appeals filed by the assessee have common issues,
therefore, all were clubbed and heard together and for the sake of

convenience, a common order is being passed.

4, At the time of hearing, the Id. Counsel for the assessee prayed for
withdrawal of these appeals mentioning the fact that the assessee has
opted Vivad Se Vishwas Scheme and Form-3 issued by the designated

authority has also been submiteed.

5. The Id DR has raised no objection if the appeals of the assessee are

allowed to be withdrawn.

6. Therefore, in view of the fact that the assessee has already
approached the department to settle the matter under Vivad Se Vishwas
Scheme, we permit the assessee to withdraw their appeals. Accordingly, all

these three appeals of the assesses are dismissed as withdrawn.

7. In the result, these appeals of the assessee are dismissed.

Order pronounced in the open Court on 03/03/2021.

Sd- Sd-
CERRSERIES) SEERIRIE)
(VIKRAM SINGH YADAV) (SANDEEP GOSAIN)
o T 9w / Accountant Member 1% e / Judicial Member
SIIYR / Jaipur

fatie / Dated:- 03/03/2021
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